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Statement

DETAILS OF ARMY DEPLOYMENT IN VARIOUS STATES FOR MAINT-
ENANCE OF LAW AND ORDER SINCE 1973

1%1.‘ State

Date/petiod

1973
(a) Assam (Tezpur) - . . .
(b) Maharashtra (Nasik) =+ = o
{c) UttarPradesh + &+ ¢ o
(d) Arunachal Pradesh . . .
{e) Jammu & Kachmir (Leh) + -
(f) Mantpur ¢+ ¢ o s
1974
{a) Gujarat (Baroda) * . . .

(b) Guwarat (Ahmedabad) - . .

{c) Bihar (Patna) - . e
(d) Bihar (Ranch) -« . . .
(¢) Bihat (Dhanbad) - . .

(f) Himachal Prade<h (Palampw) * .

(2) ALL OVER INDIA
(during Railwas Strike)

) West B ngat (Croch B=har Tufas garg
Dinhata and Mathabhanga)

12 Apr to 17 May
23 Apr to 24 Apr
21 Mey to 13 June
13 June to 18 June
14 Sep to 15 Sep
13 Sep to 21 Sep

10 Jan to 14 Jan and
25 Feb to 26 Feb

28 Jan to 16 Feb
18 Mar to 26 Mar

20 Mar t¢ 28 Mar and
2 Apr to 6 Apr

20 Ma: to 3 Apr
25 Apt

7 May to 20 May

27 Aug tu § Sep

Supply of scarce metals to small scale
industries

542 SHRI BHAGATRAM MAN
HAR Will the Muusrer of STEEL AND
MINES be pleased to stite

(a) whether small scale industiries
ate facing great hardship in procur-
g scarce metals,

(b) the steps taken by Union Gov-
ernment to make available such quotas
of metals which have been sanctioned
to the small scale industries and

(c) The steps taken {o streamline
the distribution and check the misuse
of these scarce metals?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD) (a) to
(¢) The intormation 1s being coltect-
ed and will be laid on the Table of the
House

Completion of roads sanctioned In the
National Highways in Maharashtra

5243 SHRI DHAMANKAR
SHRI VASANT SATHE

Will the Minuster of SHIPPING AND
TRANSPORT be pl:ased to state

(a) the number of roads already-
sanctioned in the National Highways
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in Muharashtra State in the existing
National Highway system not yet com-
pleted or under construction, and

(b) the time by which these roads
are likely to be completed?

THE MINISTER OF STATE IN THL
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI i1 M TRIVEDI)
(a) 1t 1s presumed that the Ilon Mem-
ber 1s relerring io works sanctioned
during the Fourth Five Year Plan for
further devclopment of 3itiemal high-
ways in  he Stale which otherwise
were already mimimum sjugle lane
surlaccd and fully bridged roads The
worhe on several stietches ¢t National
Highways in Maharashtra sanctioned
under the 4h Five Year Plan arc i
vario 1 stiges of progress Some of
the munor umploveine it works hke
ronstruction of (ross dramage  wotks
elec hine dlreadv been completry In
rerfaln stretches hat mayor 1morove
ment works hke widen ng and streng-
thening of sing'e lane rdaods or streng-
thening of esisting double lane roads
are m vaulous stages of construction

(b) Most of the sanctioned road
works are hkely to be completed by
1876-77 provideg adaguate funds are
made available
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Shorfage of mmporteg drugs/injections
m the Hospitals in Ahmedabad and
Gujarat

»245 SHRI P G MAVALANKAR
Will the Mimister of HEALTH AND
FAMILY PLANNING be vleased to
stite

(a) whether Government are aware
that several mmportant drugs and in-
Jections are not available i1n the che-
mists shops 1n Ahmedabad and Gujarat
for the last six monthg resulting inte
a lot of hardships to many patients,
and

(b) 1if so, the steps Government aie
taking to 1emedy the situation?

THE DEPUTY MINISTER IN THF
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A K M ISHA-
QUE) (a) No complaints 1egarding
non-availabiljty of essential drugs and
mjections have been received by
Government However, certain brand-
ed drugs, for which substitutes are
available have been reported to be in
shott supply

(b) The following measures have
been taken/are being taken to remedy
the situation

(1) Periodical meetingg are held
in the Mimstry of Petroleum
and Chemicals to review re-
ports received from State
Drug Controllers regarding
shortages 1eported by them.





